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up any agency in the co-operative sector 
to sell kerosene oil and petrol in the State 
of Kerala ; and 

(b) If so. the time by which such an 
agency will be set up and the funds alloca-
ted for such purpose 7 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI P. C. SETHI); 
(a) No, Sir. 

(b) Does not arise. 
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RIle Ia the Price of Kerosene 011 10 
Corakllpur. 

3941. SHRI N. N. PANDEY: Will the 
Minister of PETROLEUM AND CHEMI. 
CALS be pleased to state : 

(a) whether the kerosene 011 in Eastern 
part of Uttar Pradesh, lpecially in Gorakhpur 



lOS WriJlen Answers ASADHA 14, 1893 (SAKA) Written Answers 106 

District, is being sold in retail on Rupee one 
per bottle ; and 

(b) if so, the reasons therefor and the 
steps being taken by Government to curb 
this rise? 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI P. C. SETHI): 
(a) and (b):- The State Government has 
not sent in any complaints of kerosene 
being sold in eastern parts of UP., especially 
in Gorakhpur District, at the retail price of 
Re 1 per bottle. During May and early June, 
however, difficulties were experienced in 
maintaining full supplies of kerosene to east 
UP from Calcutta, owing to rail transport 
difficulties. The State Government was duly 
alerted and a request was made to equitably 
distribute the avilable quantities of kerosene 
and also to enforce price control under the 
Essential Commodities Act. As a result of 
the introduction of the scheme for pumping 
kerosene from Haldia to Barauni and 
Kanpur with effect from the middle of June, 
71, the suppl) pOSition has .;;onsiderably 
Improved and is expected to normalise in 
the next few days. 

Production aDd Coosumptloo of Rabies 
VBcclne 

3942 SHRI B. S. MURTHY: Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state : 

(B) the total quantity of vaccine manu-
factured Bnd used per annum in India; 

(b) the cause for delay in suppy of 
rabies vaccine in times of need ; and 

(e) the storage facilities for rabies 
vaccine in me,jor district level hospitals ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTO-
PADHYAYA: (a) About 25 million mI. 
anti-rabic vaccine is manufactured and used 
per annum in India. 

(b) There is no delay in supplying 
vaccine to the regular anti-rabic Centres by 
the manufacturing Institutes. 

(c) The vaccoine has to be stored only 
at 4°C_10°C in an ordinary refrigerator. 
This facility is generally available in all the 
district hosritals. 

Allotmeot of Land to HOUBC Bulldlng 
Cooperative Societies under Group 

Housing Scheme 10 Delbl 

3943. SHRI NIHAR LASKAR : Will 
the Minister of WORKS AND HOUSING 
be pleased to state : 

(a) whether any House Building Co-
operative Society, registered under Group 
Housing Scheme in Delhi, has been allotted 
land so far ; 

(b) iI not, the approximate time by 
which these societies would be allotted 
land: 

(c) the number of the House Building 
Cooperative Societies registered prior to 1962 
in Delhi, which are yet to be allotted 
land; aod 

(d) the number and names of House 
Building Societies registered in Delhi under 
Group Housing Scheme ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. GUJRAL) : (a) No, Sir. 

(b) It is not feasible to indicate the 
time limit. 

(e) 33. 

(d) 47-List is laid on the Table of the 
House. [Placed In Library, See No. LT-
603/7IJ. 

Clash between PlDljabl al'd Bengali 
Employees of Pakistan High 

Commissioner's Office, New 
DeIhl 

3944. SHRI P. K. DEO : Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state : 

(a) whether the attention of Govern-
ment of India has been drawn to a report in 
the Times of India dated JUDe 20, 1971 
detailing a serious clash between Punjabi 
and Bengali employees of the PakistaDi 
High Commissioner in New Delhi on Juue 
18. 1971 ; 

(b) whether some Bengalis were merei-
lessely beaten by the Punjabi diplomats ; 
and 

(b) ",hether such acts for lawlessness 
even in the High Commissioner's Office are 
permissible and if not, whether Government 
of India has taken any note of .such 
clashes ? 




